: summer Vacation_ Reg

*****m#x***mm*w* ’

pp’ 'lllate Tnbunal Bar Assoc1at10n, Mumbar,
, cuo:nmg of regular Beneches of the ITAT,

" Mumbai during the ensumg Summer Vacata,é 4,

'. S 2. Accordmgly, ithas. been demded that regular Benches of Mumbai Benches wﬂl not functlon
dunng the penod from 25.05.2026 to 05 .06. 2@26 .

3 In thls regard 1t may be noted that -
i.v ’ Dunng the vacanon penod there wﬂl be no sitting of regular Benches

ii. The Ofﬁces -of ITAT will remain apen durmg the aforesaid perlod All officials and staff ‘
wxll attend ofﬁce as usual. )

i On the request of parties, vacatmn len 'f'o‘r hearing urgent matters, such as, stay
o _petmons, rectification apphcaﬂens etc. 'shall be. consmtuted by the Hon'ble Vice-
Pres1dent MZ). : _

v, - Matters ﬁxed for hearlng dui..{'{v,._g the Bench non—functlomng penod shall be adJourned '
by the Reglstry to regular dates.

ed. f o i d;’ ‘1a1/ technical research d10tat1ng penchng iy
: buﬂdmg, bunchmg of appeals and attendmg .

. 'The \ ,acatlon permd_ shall be utiliz
*judicial orders, Jhuman resource cap
i ,.-'stratlve matters etc.

vi. 'Dunng vacation; the Reglstry ofﬁce shall function as usual.

s
| ASSISTANT REGISTRAR.



INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF A BENCH FOR 01-JUNE-2026 (MONDAY)

BENCHWILLNOTFUNCTION
Srl { Appeal Numbér Ai:':rt'  Assessee Name Remarks
4 ITA | 5006-2027 | [A] MANJULA PRANLAL GAGLANI AND PRANLAL BHAICHAND
2908/MUM/2026 | GAGLANI PUBLIC CHARITABLE TRUST (E-FILE) r)
9 ITA 2026-2027 | [A] MANJULA PRANLAL GAGLANI AND PRANLAL BHAICHAND
2909/MUM/2026 GAGLANI PUBLIC CHARITABLE TRUST (E-FILE) »
T " —— ,
3 | 2030/MuM/2026 | 201617 | [A] LAKHI TIRATHDAS BATRA (E-FILE) | /
ITA . _ . B
4 | 2038/MuM/2026 | 201516 | [D] ASHWIN SHANTILAL MEHTA (E-FILE) / G:\cb . )I’O
— _ , — J
5 | 2945/MuMy2026 | 201819 | [A] AL QURESH EXPORTS (E-FILE) \ 03-5-26
~ITA ‘ - ' .
6 | 20a6/MuM/2026 | 201920 |TATAL QURESH EXPORTS (E*FILE) r
. IA 617 |[A]l MAHARASHTRA STATE ROAD DEVELOPMENT CORPORATIGN
" | 2957/MUM/2026 LIMITED (E-FILE)
: A e P
8 | 2967/MuMy2026 | 201617 | [D] AARTLKHOSLA (E-FILE) -
IA - T
9 | 2oge/MuM/2026 | 200910 |[A] AMIT K SHAH (E-FILE)
] ITA , ) —
10| Sogg/mum/2026 |- VA {[AIM K SHETH CHARITY TRQ.§T,(E FILE) o -
Assistant Registrar

2-May-2026|




INCOME TAX APPELLATE TRIBUNAL, MUMBAT BENCHES

CAUSE LIST OF A BENCH FOR 02-JUNE-2026 (TUESDAY)

Sr

' Appeal Number

BENCHWILLNOTFUNCTION
Assmt. ' T
Assessee Name

Year ~ Remarks |

- ITA

| 6540/MUM/2024

2011-12 | [D] LOOP MOBILE (INDIA) LTD: (E-FILE)

A

ITA
6503/MUM/2025

2014-15 | [A] ACCESS SUITES PRIVATE LIMITED (E-FILE)

ITA
7898/MUM/2025

£2009-10 | [A] M/S LATIM ENTERPRISE

0y-§-~246

ITA
2996/MUM/2026

2017-18 | [A] MAZDA AND CO (E-FILE)

ITA

- 2013-14

[A] MINAKSHI CHANDRESH

- 3000/MUM/2026

1wk
Assista%lﬁ:zgistrar
22-May-2026|

- JUNE - 2026 _( WEDNESDAY)

NI

CAUSE LISTOF A - BENCH‘FOR 03
-t
waﬁv\
Assistafjt Registrar
' 22-May-26

CAUSE LIST OF A -_BENCH FOR 04- JUNE - 2026 ( THURSDAY)

< YN
Assist%%z:yistrar
2-May-26




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF B BENCH FOR 01-JUNE-2026 (MONDAY)

[A] NAVI TRANS TERMINALS PVT LTD. (E-FILE) -

BENCHWILLNOTFUNCTION
'Sr‘I Appeal Number A$Z'::' Assessee Name Remarks
1 | ITA 2887/MUM/2026] 2026-27 |[[A] SHREE SRIYADEVI MATHESHWARI CHARITABLE TRUST (E-FILE) )
2 |ITA 2891/MUM/2026| 2015-2016 | [A] SURYA CO OPERATIVE HOUSING SOCIETY LTD (E-FILE) /
3 |ITA 2900/MUM/2026| 2017-18 |[A] STATE BANK OF INDIA (E-FILE) | | / ﬁ"é’)ﬂfpﬁ%
4 |ITA 2904/MUM/2026 2020-21 [A] BHARAT COTTAGE INDUSTRIES (E-FILE) : ’ LF
5 [ITA 2920/MUM/2‘026> 2026-27 |[A] SMT BRIJMALA JAIN CHARITABLE TRUST (E-FILE) : L
6 |ITA 2939/MUM/2026| 2020-21 |[D] NIRAJ CEMENT STRUCTURALS LIMITED (E-FILE) ]
7 |ITA 2950/MUM/2026| 2011-12 J/




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF B BENCH FOR 02-JUNE-2026 (TUESDAY)

BENCHWILLNOTFUNCTION
Srl | Appeal Number Az?:. ‘ Assessee Name _ ‘Remarks
1 [ITA 2952/MUM/2026{ 2015-16 |[A] BHAGWANTI PRAKASHCHANDRA PIPADA (E-FILE) 7 ‘
2 |ITA 2953/MUM/2026| 2015-16 | [A] BHAGWANTI PRAKASHCHANDRA PIPADA (E-FILE) Cp ?:g% 7?:020%
3' TTA 2971/MUM/2026 201.2-13 [A] BLEND FINANCIAL SERVICES LIMITED (E-FILE)
4 |ITA 2985/MUM/2026| 2026-27 |[A] BANDRA (WEST) RESIDENT ASSOC_IATION (E-FiLE)

Assistant Registran '
2-May-2026|




INCCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF B BENCH FOR 03-JUNE-2026 (WEDNESDAY)

Srl

Appéal Number

Assmk. Year

Assessee Name Remarks

NIL

/C}@@«

" Assistant Registrar

N 22-May-26




~ INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF B BENCH FOR 04-JUNE-2026 (THURSDAY)

BENCHWILLNOTFUNCTION
, Srl Appeal Number A$::1:' ' Assessee Name . Remarks
ITA ) v _ > - o
1 5091/MUM/2025 2016-17 | [A] BAJAJ FINSERV LIMITED : ; Afé’O'ZrZ@%
’ ITA ’ ' : S
2 5302/MUM/2025 2016-17 [D] BAJAJ FINSERV LIMITED (E-FILE) ) 7

A ‘ZO\

May-2026

As;;t t Registran
2



INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF C BENCH FOR 01-JUNE-2026 (MONDAY)

9000/MUM/2025

2014-15-|

BENCHWILLNOTFUNCTION
Srl | Appeal Number A‘s{:r;t._ o 'As‘ses‘_see Name A-R‘e‘marks
1| ITA 1/MUM/2026 | 2020-21 | [A] PRANAV KIRIT INAMDAR ')
2 | s /MIJQ 12006 | 202324 | [A] CASBY LOGISTICS PRIVATE LIMITED (E-FILE) | /
cll B /&& 12026 | 201920 | [A] INBOX PICTUriEs;PRIVATE LIMITED (E-FILE) Ad ound
4| 501 /quTJ/:a 12026 | 202021 |[A] M/s. INBOX PICTURES PRIVATE LIMITED (E-FILE) | «J[b
5| 2914 /Mr{j/:‘v' 12006 | 202223 | [ATMS. INBOXPICTURESPRIVATE LIMITED (E-FILE) 9__1'}*”2@;
6 :29 s /NIE»\/I /2006 | 202324 | [A]M/S. INBOX PICTURES PRIVATE LIMITED (E-FILE) f
7| o3 /,\fm' 12026 | 201415 | [A] PHARMA TRADERS PVT. LTD. (E-FILE)
8 | - 4/@?\,' 12026 | 2018-19 [A] PHARMA TRADERS PVT. LTD: (E-FILE)
| 9 . /lvllmfl/zoza 2018-19 | [A] PHARMA TRADERS PVT. LTD. (E-FILE)
10 2928/#416?4/2026 | 2014-15 | [A] COMET ASSOCIATES (E-FILE)
| - ITA \)

[A] POSHS METAL INDUSTRIES PRIVATE LIMITED




' INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF C BENCH FOR 02-JUNE-2026 (TUESDAY) -

- 890/MUM/2019

- 2013-14

'BENCHWILLNOTFUNCTION
Srl | Appeal Number A\s{:t;t. Assessee Name Remarks
1 I, /Df,m,l /2019 | 2013-14 | [A] MARINE GEMS PVT. LTD. (RM) —
2| 5o /,\23}4 12016 | 201314 [A] PRAMOD KUMAR RANKA (RM) | \
ER /,\flm,, /2026 | 201920 | [A] CHETAN DILIP PRADHAN (E-FILE) o
4| o6 /WIIE‘,},' /2026 | 2010-11 | [A] PANKAJ KUMAR DANI (E-FILE) | o
5| o7 /,\fml 12026 |2026-2027 | [A] PUSHTT PARlI\"’IAR‘.e MLJM:BAI..':(ErFILE) | Dd iz;v_):»nl |
6 | 2076 /NIl-l'_-l;lt/l/2026 2026-2027 | [A] PUSHTI PARIVAR - MUMBAI (E-FILE) "22 /621244
7 057 /,\,I,E‘;,l 12026 | 201112 | AT CHANpAN'fREALTORS PRIVATE LIMITED (E-FILE) = o
8 | 5080 /lxiz?vu /2026 | 201516 [A] COLOURTECH COATING (INDIA) PRIVATE LIMITED (E-FILE)
P ITA 202021 | Al INTELLIQUITY CONSULTING SERVICES PRIVATE LIMITED (-
9 | 2992/MUM/2026 FILE) |
110 603 /l\ﬂ*ﬂ /2026 | 201314 | [A] INTERMARKET INDIA PRIVATE LIMITED (E-FILE)
111 "ééé'/mMIUTa}iow | 2013-14" | [AT KARISHMA DIAMONDS PVT. LTD (RM) )
12 '865 /MIJQ 2019 | 201314 |[A] PARSHWANATH GEMS PV, LTD. (RM) |
13 oy /MIJC, 010 | 201314 | [A SUKHPAL BIJA;F:U‘\M PRAJAPAT (RM)
14 a3 /MIJQ/Zblé. 2013-14 | [A] SHRI GYANCHAND BHANWARLAL JAIN (RM)
s TTA

[A] LATE SHRI GAUTAM BHANWALAL JAIN (RM)




IN COME TAX APPELLATE TRIBUNAL Mumbai

_CAUSE LIST OF C BENCH FOR' 03-JUNE-2026 (WEDNESDAY)

Ass;ss%sﬂsrmk' |

v

43 2205-26

INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF C BENCH FOR 4-JUNE-2026 (T HUR§DAY)

BENCHWILLNOTFUNCTION

 Sri

Appeal Number

Assm‘t.
Year

~Assessee Name ./7 - ReM_arkS

ITA
342/MUM/2026

2010-11

[A] PARASMAL TARACHAND JALORI (E-FILE) /

ITA

2020-21

A] MSRDC SEA LINK LIMITED - o / 1o
Al R SRR ‘M\JVZAQA

3693/MUM/2025
- mA
| 3710/MUM/2025

2020-21

' [A] SIDDHANTHAM}_LTOLLWAY PRVIATE LIMITED

23/#%

TTA
4612/MUM/2025

2012-13

[A] PARESH GOVINBHAI LUKHI (E-FILE)

_ ITA
6484/MUM/2025

2012-13

[A] PUNJAB SIND FOODS(INDIA) (E-FILE)

- Assistaht Registrar|




'INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF D BENCH FOR 01-JUNE-2026 (MONDAY)

BENCHWILLNOTFUNCTION

sl | Appeal Number A\S{::}t- Assessee Name Remarks -
1 |TTA 3853/MUM/2023| 1991-92 |[A] RAMASWAMY SANKARANARAYAN
2 |ITA 3854/MUM/2023| 195263 | [A] RAMASWAMY SANKARANARAYANAN
3 |ITA 3855/MUM/2023| 1993-04 |[A] RAMASWAMY SANKARANARAYANAN-
4 |ITA 3937/MUM/2023|- 1992-93 |[D] RAMASWAMY SANKARANARAYANAN (E-FILED)
5 | CO 161/MUM/2026 | 2016-17 |[A] DHWAJA COMMODITY SERVICES PVT. LTD.
6 |TTA 2499/MUM/2026| 2018-19 |[D] RUNWAL DEVELOPERS LIMITED (E-FILE)
7 |TTA 2504/MUM/2026| 2022-23 | [D] RUNWAL DEVELOPERS PRIVATE LIMITED (E}FILE) :
8 |ITA 2518/MUM/2026{ 2015-16 |[A] RAJESH_ PARUMAL RAGHANI (E-FILE) > M o 0bJ0F. U
9 |ITA 2519/MUM/2026| 2015-16 | [A] RAJESH PARUMAL RAGHANI (E-FILE) B -
10 [ITA 2535/MUM/2026| ~2020-21 | [A] RAJESH VITTAL CHOUGULE (E-FILE)
11 |ITA 2538/MUM/2026| 2017-18 |[A] ROCKFORD STRUCTURES PRIVATE LIMITED {E-FILE)
12 |ITA 2540/MUM/2026| 2018-19 | [A] RAJSHREE CREATIONS (E-FILE) |
13 |ITA 2546/MUM/2026| 2016-17 | [D] DHWAJA COMMODITY SERVICES PVT. LTD. (F-FILE) )
14 |ITA 2555/MUM/2026| 2018-19 |[A] RAJ GEMS -

£L

AssTstant Registrar]

\2. 22-May-2026



INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF D BENCH FOR 02-JUNE-2026 (TUESDAY)

, _ BENCHWILLNOTFUNCTION
Srl | Appeal Number Ai:g‘: ' _ Assessee Name ‘ ‘ Remarks
-1 |ITA 2566/MUM/2026 2025-26 | [A] DIL SE FOUNDATION (E-FILE) -

; . [A] DEEPAK FERTILISERS AND PETROCHEMICALS CORPORATION
2 |ITA 2607/MUM/2026] 2015-16 JIMITED (E-FILE) ~

[A] DEEPAK FERTILISERS & PETROCHEMICALS CORPORATION LIMITED

3 |ITA 2608/MUM/2026 2016-17 (E-FILE)

4 {ITA 2632/MUM/2026 2015-2016 [A] REEMHAA DESAI (E-FILE) ‘ I

5 |ITA 2637/MUM/2026| 2026-27 |[A] DAWOODI BOHRA JAMAT (E-FILE) L AdJ, +o 0%. 0% .U
6 |ITA 2676/MUM/2026| 2021-22 | [A] REMSONS INDUSTRIES LTD (E-FILE) = |

7 |ITA 2683/MUM/2026| 2015-16 - [A] RAMESH BHAJANLAL LUND (E-FILE)

8 |ITA 2687/MUM/2026) 2015-16 |[A] DEAN PETER DPENHA (E-FILE)

9 |ITA 2705/MUM/2026| 2012-13 |[A] ROYALLINE RESOURCES LIMITED (Ej:ILE)




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF D BENCH FOR 03-JUNE-2026 (WEDNESDAY)

[A] RAJESHREE BUILT CRAFT (E-FILE)

BENCHWILLNOTFUNCTION
SH | Appeal Number A$:':: Assessee Name " Remarks
1 |ITA 2708/MUM/2026| 2007-08 | [A] DHIRAJ PERMJIBHAI PATEL (E-FILE) =
2 [TA2737/MUM/2026]  NA  |[A] THE REV ELIAS BRAZ DIAS TRUST (E-FILE}
3 |ITA 2743/MUM/2026| 2026-27 |[A] DAVADA CHARITABLE TRUST (E-FILE) }
4 |ITA2744/MUM/2026| 2026-27 |[A] DAVADA CHARITABLE TRUST (E-FILE)
5 |ITA 2755/MUM/2026( 2011-12 |[A] RAJESH HARIBHAI SHAH (E-FILE) } Adj. to 12.47F .24
6 |TTA 2756/MUM/2026| 201920 | [A] RAJIV ARUN MALKAN (E-FILE) I > 1
-7 |ITA2776/MUM/2026| 2010-11 |[A] RAJESH HARIBHAI SHAH (E-FILE)
8 |ITA 2791/MUM/2026| 202223 |[A] DWIJS OVERSEAS LLP (E-FILE)
| 9 |ITA 2796/MUM/2026| 2012-13

W.YR. 2 -May-2026



INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF D BENCH FOR 04-JUNE-2026 (THURSDAY)

BENCHWILLNOTFUNCTION

Assmt.

Year Assessee Name Remarks

Srl | Appeal Number

1 |ITA 2809/MUM/2026| 2012-2013 |[A] RAILROAD LOGISTICS INDIA PRIVATE LIMIT? (E- FILE)

2 IITA 2817/MUM/2026] 2023-24 |[A] DETPAK INDIA PRIVATE LIMITED (E-FILE)

| IA] DELOTTTE TOUCHE TOHMATSU INDIA LLP (SUCCESSOR OF
3 |[TA 2835/MUM/2026| 201314 |DELOITTE TOUCHE TOHMATSU INDIA PRIVATE LIITED) (E-FILE)

4 |ITA 2855/MUM/2026 2017;-18 [A] DIGAMBER VITHOO DALVI (E-FILE) Mj ,&“ lLf‘ 0? . % '

— T\
5 [(ITA 2857/MUM/2026{ 2020-21 [[A] DINESHKUMAR SHIVSHANKAR UPADHYAY (E-FILE) J

6 |1ma 2859 /MUM/2026| 2011-12 | [A] RONIE PARAS PORWAL ADMINISTRATOR OF ESTATE OF LATE PARAS.

PORWAL (E-FILE)

-7 |ITA 2873/MUM/2026| 2021-22 |[A] ROLTA DEFENCE TECHNOLOGY SYSTEMS PVT, LTD. (E-FILE)

8 |ITA 2876/MUM/2026] 2018-19 |[D] RNP.SCAFFOLDING AND FORMWORK PRIVATE LIMITED (E-FILE)

9 |ma 2897/MUM/2026| 2020-21 | [A] RELAX DEVELOPERS (E-FILE) ’ ]




5/22/26, 3:48 PM

MUMBAI--CL-2026Jun01.htm

INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES
CAUSE LIST OF E BENCH FOR 01-JUNE-2026 (MONDAY)
; BENCHWILLNOTFUNCTION _
srl | Appeal Number Asse ';1: ‘ Assessee Name Remarks
ITA - N
1 888/MUM/2026 2023-24 | [D] KARISHMA SINGH (E~FILE) - ACMOU‘T‘qu
2 ITA : ' : A% v :
2 2941/MUM/2026 2018-2019 | [D] HAFELE INDIA PRIVATE LIMITED (E-FILE) ) L | 40
ITA . ‘ . .
3 2982/MUM/2026 2021-22 | [A] TIRTHNKAR FINANCIAL SERVICES PRIVATE LIMITED (E-FILE Q9 (:{, ‘QG _
ITA < '
4 | 2084/mMum/2026 | 201213 |TA] KALYANI MUKAND LIMITED (E-FILE) _
Assista ‘Regi'stran
- 22tMay-2026)
INCOME TAX APPELLATE TRIBUNAL, MUMBA] BENCHES
_ CAUSE LIST OF E BENCH FOR 02-JUNE-2026 (TUESDAY)
‘ BENCHWILLNOTFUNCTION »/
'Srl | Appeal Number Ais::rt' Assessee Name Remarks
ITA » | — :
1 2986/MUM/2025 2014-15 |[D] KAJOL LEASING AND FINANCE PRIVATE LIMITED (E FILE) N‘ Acbd:()urzrnﬁ.d +10
| ITA | - 1=t
| 2 618/MUM/2026 2020-21 i [A] TASNEEM FEROZ NALWALLA J 29l Flog




5/22/26, 3:48 PM

 MUMBAI--CL-2026Jun03.htm -

INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES
CAUSE LIST OF E BENCH FOR 03-JUNE-2026 (WEDNESDAY)
_ BENCHWILLNOTFUNCTION
Srl | Appeal Number Ai:':rt' Assessee Name Remarks
ITA N
L | 1603/MUM/2026 20;8-19 [A] SUBRAMANIAN ANAND (E-FILE) | Adjourmed
‘ ITA : "
2 | 1604/MUM/2026 | 2019-20 | [A] SUBRAMANIAN ANAND (E-FILE) to
ITA _
3 | 1605/mMum/2026 | 2020-21 | [A] SUBRAMANIAN ANAND (E-FILE) PICR iR Y
' ITA : ’
4 | 1606/MUM/2026 | 2021-22 .| [A] SUBRAMANIAN ANAND (E-FILE) —
Assiygflfegistrar
OE. 22-May-2026
INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES
_ CAUSE LIST OF E BENCH FOR 04-JUNE-2026 (THURSDAY)
| BENCHWILLNOTFUNCTION |
Srl | Appeal qu_ber A$221:- Assessee Name Remarks
ITA ' - .
1| sg63/MmumMy2025 | 2017 | [DIK RAHEJA CORP PRIVATE LIMITED (E-FILE) Adjourm ed
ITA e | | )
2 | ygea/MuM/2025 | 2018 | [DI K RAHEJA CORP PRIVATE LIMITED (E-FILE) | Lo
3 {CO37/MUM/2026| 2017 |[A] K RAHEJA CORP PRIVATE LIMITED 03| Rl2eg
ITA ' '
4 | s35/MUM/2026 | 2019-20 | [A] HOLISTIC REMEDIES PVT. LTD (E-FILE) .
Assistarfit Registrar
&_’}Cfd -May-2026




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BEN@HES |

Q

CAUSE LISI OF F BENQ FOR 01-JUNE-2026 (MONDAY)
§

-4 -

BENCHWILLNOTF@NCTION
5rl | Appeal Number A\sz '::' Assessee Name : Remarks
ITA \ , ' Rp—
1 2905/MUM/2026 2011-12 | [A] VALUKKO INDUSTRIES PRIVATE LIMITED (E-FILE) |
ITA ' | ; '
2 2906/MUM/2026 2012-13 | [A] VALUKKO INDUSTRIES PRIVATE LIMITED (E-FILE)
ITA : T TEEVANI Al ~ |
3 2921/MUM/2026 2017-2018 | [A] JEEVANLAL RIKHABCHAND JAIN (E-FILE) ﬁd':\o | uL
| ITA : o , '
4 | 2oo/mumy2026 | 2012713 E;i\] JIGAR ASHOK MEHTA (E-FILE) ,\,o
ITA l N |
5 2051/MUM/2026 | 2015-16 ‘[A] VIMLADEVI SHYAMSUNDER KHETAN (E-FILE) 69 - —24
| ITA ‘ ' :
6 2968/MUM/2026 2015-1‘6 [D] FANCY GLASS INDUSTRIES PVT LTD (E-FILE)
A | ‘ -
7 2997/MUM/2026 2023-24 | [A] JEETEN JAYSHUKHLAL MEHTA (E-FILE)
sh
" Asgistant Registran
— PR — S S— _: ay.2026 . [RRS———
INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES
CAUSE LIST OF F BENCH FOR 02-JUNE-2026 (TUESDAY)
BENCHWILLNOTFUNCTION
Srl | Appeal Number A;Zg‘;" I ' - Rssestew %zﬁmg ' Remarks
1| A 2013 | [D] S K REALTY (E-FILE)
9036/MUM/2025 | . ’ AdTiousdine d
| ITA DU ] &S
; 2 9120/MUM/2025 2014-15 | [D] S K REALTY (E EILE) ;_o . 09
’ istait Registrar
B 22;May-202



INCOME TAX APPELLATE TRIBUNAL Mumbai

_CAUSE LIST OF F BENCH FOR 03-JUNE-2026 (WEDNESDAY)

| ASSISSTANTReGISTRAR |

" INCOME TAX APPELLATE TRIBUNAL,Mumbai

“CAUSE LIST OF F BENCH FOR 04-JUNE-2026 (THURSDAY) ___

NIL ok
T Ll W AN
"REGISTRAR
22-05-26
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~ MUMBAI--CL-2026Jun01.htm

INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF G BENCH FOR 01-JUNE-2026 (MONDAY)

Sri

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA

2015-16

[A] SHILPA DHARMENDRA KARIA ' | ' .

5287/MUM/2025
ITA .
7278/MUM/2025

Not

[A] SATBHAV CHARITABLE FOUNDATION (E-FILE)

- ITA
7279/MUM/2025

Applicable

Not
Applicable

[A].SATBHAV CHARITABLE FOUNDATION (E-FILE)

ITA

2016-17

[D]' GROUP M MEDIA INDIA PRIVATE LIMITED (E-FILE)

9197/MUM/2025
ITA
9297/MUM/2025

2013-14

[A] WPP MEDIA INDIA PRIVATE LIMITED (E-FILE)

CO 57/MUM/2026

2016-17

[A] WPP MEDIA INDIA PRIVATE LIMITED (FORMERLY KNOWN AS)

GROUP M MEDIA INDIA PVT LTD)

ITA 2/MUM/2026 |

2020-21 |

[A] GIRISH DINESHCHANDRA MEHTA

o9 |9=s2s]

ITA 3/MUM/2026

- 2018-19

[A] GIRISH DINESHCHANDRA MEHTA

ITA 4/MUM/2026

2019-20

G[A] GIRISH DINESHCHANDRA MEHTA

10

ITA 5/MUM/2026 |

2017-18

[A] GIRISH DINESHCHANDRA MEHTA o

11

T

2018-19

168/MUM/2026. -

[A] YASHWANT HARIBHAU GAIKAR (E FILE)




 5/22/26,11:52 AM

. MUMBAI--CL-2026Jun01.htm

INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES |

CAUSE LIST OF G BENCH FOR 02-JUNE-2026 (TUESDAY)

Assmt.

15

143/MUM/2026

2012-2013

Srl .Appeal Number Year | Assessee Name Remai?ks

1 7707/,\}3;4 /2025 2018-19 ' | [D] WHEELABRATOR ALLOY CASTINGS LIMITED (E-FILE)  ~)

2 7708/%’,}4/2-025_ 2019-20 | [D] WHEELABRATOR ALLOY CASTINGS LIMITED (E-FILE) .

3 { 7700 /NI,L’;,I 12035 202021 | [D] WHEELABRATOR ALLOY CASTINGS LIMITED (E-FILE)

I /'ﬂﬁ,’ /2025 | 2021-22 | [D} WHEELABRATOR ALLOY CASTINGS LIMITED (E-FILE)
- - /I\im,, /2025 | 2022:23 | [D] WHEELABRATOR ALLOY CASTINGS LIMITED (E-FILE) |

6 | 771 /wllma'/zdzs '202.3-251 [D] WHEELABRATOR ALLOY CASTINGS LIMITED (E-FILE) o |
7| 03 /1313?4 /2025 | 202425 '[D']‘ WHEELABRATOR ALLOY CASTINGS LIMITED (E-FILE) %“O%ku/

8 | go33/MM /2025 | 2018-19 | [A] WHEELABRATOR ALLOY CASTINGS LIMITED (E-FILE) / Jo-
1 9 | sa3a/muny2025 | 201920 | [A] WHEELABRATOR ALLOY CASTINGS LIMITED (E-FILE) [é Jo4 e B

110 goss /&5?4/2025202021 [A] WHEELABRATOR ALLOY CASTINGS LIMITED (E-FILE) R

11| goze /,\fqul\w /2025 | 202122 | [A] M/S. WHEELABRATOR ALLOY CASTINGS LIMITED (E-FILE)
| 12 8037 /I\flm/l /2025 | 2022-23 | [A] WHEELABRATOR ALLOY CASTINGS LIMITED (E-FILE) y
113 go3s /n}mg 12005 | 202324 [A] WHEELABRATOR ALLOY CASTINGS LIMITED (E-FILE)

14| g030 /,\fm,, /2025 | 202425 | [A] WHEELABRATOR ALLOY CASTINGS LIMITED (E-FILE)

ITA '[A] GIRAFFE DEVELOPERS PRIVATE LIMITED (E-FILE)




. 5122126, 11:52 AM

- MUMBAI--CL-2026Jun01.htm

INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES .
CAUSE LIST OF G BENCH FOR 03-JUNE-2026 (WEDNESDAY)
Srl Appeal Number .A$::1:' Assessee Name Remarks = |
— ‘ — ‘
R /MUM/2025 _2017-18 [A] SANTOSH THANMAL MUTHA (E-FILE)
T ITA " | ' ' .
2 6155/MUM/2025 2014-15 | [A] GMP TECHNICAL SOLUTIONS PRIVATE LIMITED (E-FILE)
1 . R g N
ITA « .
3 6169/MUM/2025 2015-16 | [A] GMP TECHNICAL SOLUTIONS PRIVATE LIMITED (E-FILE)
ITA ‘ ' ‘ .
4 6170/MUM/2025 2015-16 | [A] GMP TECHNICAL SOLUTIONS PRIVATE LIMITED (E-FILE)
ITA- : ' 1
5 | 6382/MUM/2025 2012-13 | [A] SUNITA MOTILAL SINHA (E-FILE) -
ITA . . o ANTTA MOYITE AL :
6 | 6383 IMUM/2025 2015-16 .[A] SUNITA MOTILAL SINHA (E-FILE) |
S . T AL
7 6384/MUM/2025 | 2015-16 ;[A]»SUNITA MOTILAL SINHA (E-FILE) 0 ¢; oYy ,J
‘ M , [A] SANOFI HEATLHCARE INDIA PRIVATE LIMITED (SUCCESSOR v '
8 | ' 2011-12 |IN BUSINESS OF SANOF PASTEUR INDIA PVT LTD DUT TO :
7918/MUM/2025 __|AMALGAMATION o
9 ITA 2013-14 | [A] SANOFI HEALTHCARE INDAI PVT LTD (SUCCESSOR N -
7.1 8387/MUM/2025-{- BUSINESS ‘OF-SANOFI-PASTEUR INDIA PVT-LTD)-- : [\4}97100/& e
{ 10 ITA 1“2014-15 | FA] SANOFT HEALTHCARE INDIA PVT LTD )SUCCESSOR IN
8388/MUM/2025 IBUSINESS OF SANOFI PASTEUR INDIA PVT LTD)
i “ITA A .
1] e /MUM/2026 | 2020-21 |[A] ZEE ENTERTAINMENT ENTERPRISES LIMITED
: — : — : —
12, 5o /MUM/2026 | 2012-13 |[A] YASHWANT HIRALAL THAKAR (E-FILE)
ITA . ‘ -
113] 477 /MUM/2026 20»15-.16 [A] GOSPEL ORDAINED DISCIPLES MISSION (E-FILE) .
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© MUMBAI--CL-2026Jun0*.him

INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES |

CAUSE LIST OF Q BENCH FOR 04-JUNE-2026 (THURSDAY)

\

Srl ApPeal‘Num_‘be.r Ai:g‘:' " Assessee Name ' Remarks
1| aazs/Muny/2025 | 201314 | [D] GREENSCAPE DEVELOPERS PRIVATE LIMITED (EFILE) N
2 | seo5/MuM/2025 | 2020-21 | [D] GREENSCAPE DEVELOPERS PRIVATE LIMITED (E-FILE) I

3 | sys0/mums2025 | 201920 |01 GREENSCAPE DEVELOPERS PRIVATE LIMITED (E-FILE) | |
4 | &s3mumaozs | 201819 |I0] GREENSCAPE DEVELOPERS PRIVATE LIMITED (E-FILE) | o, 6%,” -
5 | eeea/MuM/2025 | 202223 | [D] M/S. SINGA INFRASTRUCTURE (E-FILE) V' T |
'.6v 315/MIUT-Q /2026 2018-2019 ‘[A]'.GENUINE EXPORT AGENCY (E-FILE) ‘ / A&l9inak
7| 432/MII.]-I\'L/\I/2'026 | 2019-20° | [A] G N FASHION PRIVATE LIMITED (E-FILE) o

8 Mé/MIJa/zozs- 2018 | [D] GLISTENING PROPERTIES PVT, LTD (E-FILE)

9 IT(SS)A 2016-17 | [A] THE WEDDING FACTORY (E-FILE)

- 471/MUM/2026 " |




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF H BENCH FOR 01-JUNE-2026 (MONDAY)
BENCHWILL NOTFUNCTION

Srl Appefal Number‘ Aise'::' . Asséssee Name. o - Remarks'
| A o | ) T T
1 3391/MUM/2025 2015-16 ) [A] INDIAN OIL  CORPORATION LTD : A-dif'ou'me J
. CITA , } B
2 4640/MUM/2025 2015-16 | [D] INDIAN OIL-CQRPORATION LTD. (E FILED)
ITA . TR : ' : ' '
3 7312/MUM/2025 2016—17 B [A] INDIAN OIL CORPORATION LTD
. ITA ' ' e
4 9519/MUM/2025 2016-17 Y[D]‘INDIAN OIL CORPQRAHON LTD (E-FILE)

INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

_ CAUSE LIST OF H BENCH FOR 02-JUNE-2026 (TUESDAY)

Srl | Appeal Number | Ai:':rt' . Assessee Name ' .| Remarks .
_ — _ PR ' | Adjounmed
: 1 8698/MUM/2025 | 2022-23 | [A] HRTI PRIVATE LIMITED

to 30/7/2¢

Assistantt Registrar

{22\May-2026)

-4



INCOME TAX APPELLATE TRIBUNAL ,Mumbai

CAUSE LIST OF H BENCH FOR 03-JUNE-2026 (WEDNESDAY)

NIL

INCOME TAX APPELLATE TRIBUNAL,Mumbai _

RS -

"CAUSE LIST OF H BENCH FOR 04-JUNE-2026 (THURSDAY)

' NIL v/i ’Lg'\\

 ASSISSTANT REGISTRAR

22-05-26

RN JE R SR TP S




INCOME TAX APPELLATE TRIBUNAL, MUMBAT BENCHES

CAUSE LIST OF I BENCH FOR 01-JUNE-2026 (MONDAY),

Srl

Apbéal Number .| Assmt. Year

ITA 5528/MUM/2025 | 202223

“INCOME TAX AP

 CAUSELIST OF 1 BEN

- INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES .

CAUSE LIST OF 1 BENCH FOR-03:JUNE-2026 (WEDNESDAY) -

Srl

Appeal Number ‘Assmt. Year ASSesseeName B

ITA1511/MUM/2026 | 201920 | [A) ASHOKKUMARMISHRA (EFILE)  ~ Adiouwned +o

: AT S

~INCOME TAX APPELLATE TRIBUNAL Mumbai

_ CAUSE LIST OF 1 BENCH FOR 04




_ INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCH.ES

CAUSE LIST OF J BENCH FOR 01-JUNE-_-2026 (MONDAY)

NIL

\.

Wy,
Assisia‘/,

Registrar

e 22-May-26

INCOME TAX APPELLATE TRIBUNAL, MUMBAT BENCHES

}

CAUSE LIST OF J BENCH FOR 02-JUNE-2026 (TUESDAY).

| BENCHWILLNOTFUNCTION
srt | Appeal Number A$:':rt' » o Assessee Name L b_lv?;emarks R
1 |ITA 4984/MUM/2024] 2020-21 | [A] NOBEL BIOCARE INDIA PRIVATE LIMITED - | ‘r-\'- ' Ad"bu% o)
2 |ITA 5910/MUM/2024| AY 202122 | [A] PALL INDIA PRIVATE LIMITED (E-FILE (ROCA)) F'erﬁhbﬁ.

Assistant Registrar
cAd_ 22-May-2026

INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES
CAUSE LIST OF J BENCH FOR 03-JUNE-2026 (WEDNESDAY)
NIL < TeOn

Assistapt Registrar

A422-May-26
—INCOME TAX APPELLATE TRIBUNAL, MUMBAT BENCHES
~CAUSE LIST OF J BENCH FOR 04-JUNE-2026 (THURSDAY)

NIL PN
Assisthfitl Registrar
3. 22-May-26 3




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF K BENCH FOR 01-JUNE-2026 (MONDAY)

'BENCHWILLNOTFUNCTION
Srl | Appeal Number A:smt. ' Assessee Name 'Remarks
ear ) : Adld £ g
A _ [A] CRISIL LTD (IN THE MATTER OF ERSTWHILE PIPAL rdg 1o
U sagmumpz01y | 201213 RESEARCH ANALYTICS AND INFORMATION SERVICES INDIA ? -T-24

P. LTD

INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF K BENCH FOR 02-JUNE-2026 (TUESDAY)

BENCHWILLNOTFUNCTION
Srl | Appeal Number A$:':rt" Assessee Name ReTarks
] IR | 202223 | [A} KIMPLAS PIPING SYSTEMS PRIVATE LIMITED (E-FILE) ..
1211/MUM/2026 ‘ -
| TITA ) | , —
2 | 1350/mUM/2026 | 20222073 [A] CUPID DIAMONDS PRIVATE LIMITED (E-FILE) |
L A ] ; - —
3| 2501/MUM2017 | 201213 | [A] FIRMENICH AROMATICS PRODUCTION P. LTD Adi
: ITA , -
4 | 3652/MuMy2024 | 202021 | TAIDSV SOLUTIONS PRIVATE LIMITED Fo
| A | TA] DSV SOLUTIONS PRIVATE LIMITED (FORMERLY KNGWN AS
> | 6634/MUM/2024 | 20217221 \WORLDWIDE INDIA PRIVATE LIMITED) (E-FILE) ®-1-24
. TTA 01314 | TAI APICES STUDIO PVT LTD, PREVIOUSLY KNOWN AS 3D '
8131/MUM/2025 ARCHITECTURE PVT LTD (E-FILE (SMC)) |
A N
7 | goomumyz026 | 202223 | [A] CLARIANT INDIAPVTLTD
: . ITA . N
8 | giagmumaozs | 2022:23 | [A] DRIP CAPITAL SERVICES INDIA LLP

ht Registrar
22rMay-2026)




INCOME TAX APPELLATE TRIBUNAL Mumbai o

CAUSE LIST OF K BENCH FOR 03-JUN E-2026 (WEDNESDAY)

,.M.L'

ASSISSTANT REGISTRAR
@) 1220526

COME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF K BENCH FOR 04-JUNE-2026 (THURSDAY)

, BENCHWILLNOTFUNCTION
srl | Appeal Number Ai:':rt' Assessee Name o | Remarks .
1| yyss/mum2022 | 2013-19 [A] ASB INTERNATIONAL PRIVATE LIMITED -
ITA - R | .
2 | 4441/MUM/2024 | 202021 | [A] ASB INTERNATIONAL PRIVATE LIMITED (EFILE) - Ads
' ITA TTA] KANTAR ANALYTICS INDIA PRIVATE LIMITED (FORMERLY 1S
3 | 4o9/MUM/2024 | 202021 KNOWN AS FIREFLY MARKET RESEARCH INDIA PRIVATE . | 0
‘ LIMITED) - R -q__l,%
ITA R |
4 | 4000/MUM/2024 | 2020-21 | [A] AMCOR FLEXIBLES INDIA PRIVATE LIMITED
s ITA 2017-18 | [A] KANTAR ANALYTICS INDIA PRIVATE LIMITED (FORMERLY
596/MUM/2022 KNOWN AS FIREFLY MARKET INDIA PRIVATE LIMITED ) © .
A T e ED)
6 | es6/MuMy2022 | 2017-18" | [A] ASB INTERNATIONAL PVT LTD

: Aséist t Registrar

g 22-May-2026]



CAUSE LIST OF SMC BENCH FOR 01-JUN‘E-2026 (MONDAY)

Srl | Appeal Number | Assmt. Year Assessee Name , "~ Remarks

NiL

R

_ Assistant Registrar

M 22-May-26

INCCOME TAX APPELLATE TRIBUNAL, MUMBATI BENCHES

~ CAUSE LIST OF SMC BENCH FOR 02-JUNE-2026 (TUESDAY)

Srl | Appeal Number | Assmt. Year - Assessee Name | Remarks

NIL (,}\MY%

Assistant Registrar

. 122-May-26

7




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

CAUSE LIST OF SMC BENCH FOR 03-JUNE-2026 (WEDNESDAY)

BENCHWILLNOTFUNCTION
Srl | Appeal Number Ai:':'rt " Assessee Name " Remarks
ITA ' : . } ‘¢ ’

1 1607/MUM/2026 | 2023-24 [A] SUBRAMANIAN ANAND (E-FILE) AA_\ ~b§ \%.OQe'L‘#
Assistant Registrar
- ul2-May-2026

INCCOME 'E'AX APPELLATE TRIBUNAL, MUMBAI BENCHES
* CAUSE LIST OF SMC BENCH FOR 04-JUNE-2026 (THURSDAY)
Srl Appeal Number | Assmt. Year Assessee Name - Remarks

NIL

Clw“b\

Assistant Registrar

iz '22-May-26



INCOME TAX APPELLATE TRIBUNAL‘ MUMBAI BENCHES

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS, L
SPECIAL CONSTITUTION,
... STAY APPLICATIONS .
AND MISCELLANEOUS APPLICATIONS

FOR 01-JUNE-2026_(MONDAY)
NIL
FOR 02-JUNE-2026_(TUESDAY)

‘NIL

FOR 03-JUNE-2026_(WEDNESDAY) |

..NIL.

FOR 04-JUNE-2026_(THURSDAY)

- NIL

Assistant Registrar



